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Strike by L I c. Employ., 

+ 
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SHRl INDRAJlT GUPTA: 
SHRl SAMAR GUHA : 
SHRI P. GOPALAN : 
SHRI VISWANATHA 

MENON: 
SHRl K. RAMANI : 
SHRI UMANATH: 
SHRI S. K. TAPURIAH: 
SHRI K. RAJA RAM : 
SHRIK.M.MADHUKAR: 
SHRI K. P. SINGH DEO : 
SHRI TENNETI VISWA-

NATHAM: 
SHRI MANIBHAl J. 

PATEL: 
Will the Minister of FINANCE be 

pleased to state : 
(a) whether it is a fact that the Life 

losurance Corporation Employees all over 
the country went on a one day strike on 
the 5th April, 1968 to press their de-
mands; 

(b) if so, whether some employees were 
arrested and certain leaders of the em-
ploy., were liVen notices of disciplinary 
action; 

(c) if so, how many such employees 
were givon notices ; and 

.(d) the action being tahn by Govern-
!D~ pr 117 ·~b, ~ ~ ,: ~1 9JI ~b~r d'!Dands T 

THE DEPUTY _ MINISTER IN THB 
MINISTRY OF FINANCE (SHRI JAGAN~ 
NATH PAHADlA) : . Ca) Yes, Sir. 

(b) and (c). Five employ., of the 
Divisional office of the L. I. C. at Chandi-
garh were arrested by police on the 9th 
April, 1968 for alleged acts of violence at 
Ihe residences of some employees of the 
L. I. C. who either attended office or took 
leave on the day of strike. These persons 
have been suspended pendin. investilations 
by the police; they are now on bail. 

(d) It is a matter for the L I. C. to 
deal with. 

SHRI CHENGALRAYA NAIDU: 
When the employ., of the Indian Air-
lines went on strike and they incurred a 
loss of over Rs. 1 crores, afterwards they 
were taken into service and were treated as 
on leave. Will Ihe Government show the 
same concession to these employees of the 
LIC and withdraw the cases and charge-
sheets against them for departmental action 
etc.? In view of the strong protest made 
by the LIC employees, will Government 
show them the same concession in their 
salaries and other emoluments? 

SHRI JAGANNATH PAHADlA: All 
these questions are under consideration of 
the corporation. But thefivo employees who 
were arrested because of police investiga-
tion against them and not on 'account of 
participation jn the strike. 

SHRI CHENGALRAYA NAIDU: rr 
the Government is not going to solve the 
problem of the LIe employees, there is 
every danger of these people playing into 
the hands of the politiciaos. In view of 
this, will Government take the necessary 
action to meet their grievances ? 

SHRI JAGANNATH PAHADIA: 
There is always a COUrse open to everybody 
for discussion. -

SHRI SAMAR GUHA: May I know 
whether it is a fact that the Divisional 
Manager of the LlC in Chandigarh i. a· 
friend of the police officer and because of 
that, after four -days of Ihe seneral slrike-
this word 'intimidation' is always used by 
the employers when they want io penalise 
liP), employ,,-h.o ",ed II~ iJ!4ufn~ UpOI! 
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the police oIIII»r 10 arrest m- empIoyees1 
Maf J 1aI_ wlleth. it it alae • !'act that Oil 
the 4th .. Sth, !IOIIIe UC wortm: all _ 
India had, a token hunser·strike in Vijay 
Chowk to meet the Labour Minister to 
place their demands before him and if so, 
what has happened to those demands 1 

SHill JAG ANNA TH PAHADIA: I 
have no information whether the police 
officer is a friend of the LlC officer. So 
far as what happened In Oelhi is conccrDed, 
it is a separate mailer: This is' about 
Chandiaarh, not Pelhi. 

SHRI SAMAR GUHA: It is a, sene· 
ral qoestion about LlC employees all over 
the country. 

SHill JAGANNATH PAHAOIA: As 
I said. the incident is about Chandigarh, 
not Delhi. 

SHill UMANATH: On the charter 
of demands, the talks had hrokeD down. 
On the 'th they were on strike. Now 
because there Is no response 'rom the 
Chairman. tbey are gOing to take a strike 
ballot and there is going to be a general 
strike throu&hout the country. In reply 
to part (d). tbe Peputy Minister said. it 
is a matter fOr the corporation to deal 
witb. Because of the very attitude 'of the 
Chairman, the wbole negotiations are stal-
led. Normally tbe negotiations take place 
on the matter of Ihe demands and there 
are discussioDS between both parties. Here 
the Chairman has taken tbe position tbat 
unless tbe Union reformulate their demands 
on tbe basis of a particular pro-determined 
amount liven by the Chairman, they are 
not goin, to tall. Because of tbis the 
talks bad broken down. WiD the Deputy 
Prime Minister advise the Chairman not to 
take the position of the Union reformulat· 
in, Ihe demands on the basis of the amount 
suuested, so Ihat an all. India strike may 
be averted 1 

THE DEPUTY PRIME MiNIITEJ. 
AND MINISTER, OF FINANCE (SHill 
MOUlln DESAI): The hoa. ___ 
knOwi tbat LlC b all aut_us Corpo. 
rallon. 
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SHRI UMANATH: What stands in 
the WAY of tbe Finance Minister advising 
t be Cbairman that he .bould IIOt take tbat 
altitude of askinl tbe union to reformulate 
their demands on the basis of the amount' 
suggested by him? 

SHRI MOIlARll DESAI: If I ~OD. 
,iAIer tbat &lie ClIairmaa's attitude is .:or. 
rver, J.1ll flY' him lID)' eoatrarr lIc1vM. ' 



SHRI TENNETI VJSWANATHAM:, 
Is it not a filet that the LtC Act provides 
that Government may intervene and give 
instructions at any time? If so. why is 
it called an autouomous corporation? 

SURI MOJlARJI DESAI: Autonomy 
does not mean that Government cannot 

arc not bem, mot and thore baa been. 
great ,deal of tension amons the omployees 
on ac::c1J_t of thia. OatIl tbe help. Fia&-
oce Minister prlJPose tbat the matter be 
rererred to arbitration, so that' there may 
be .. end w tAlis kied or _i ... .ia a Wta1 
sector? 

give directives. But tbe directives are SHRI MORARYI DESAI: It is not 
always in writing. not given orally or be- for me to say ; tbey are talti,ng about it. 
hind the back so that nobody knews it. 
Directives are given about policies. not .. ~ ~ ~: '"'" n-
about i1ay-to-day worki",. In day-to-day .~ ..... 
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aad about their 'aencral policies. But I ~ 
cannot go on telling them from day to day . ,fifm .... ~ ~ ~ m "" m 
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SHRI KRISHNA KUMAR CHATTER-
JEE: The demands or the LlC aap\oyeu 

SHR) SHANTILAL SIWI: :b tM 
Government aware that these strikes are 
encouraged by fbc weakaess of the Lie 
manasement specially with reference 'to 
recognised Unions which having agreed to 
abWo by the cpde of discipliue have already 
cGiamitted ma-rous breaches or ttie code 
and aull 'CODtinuoto do so and the LlC 
mailaaemeat takes.Do action with tberesult' 
tbat the strikes are taking place ? 

SHRI MOBABJI DESAI: Thero''''' 
maD)' ,_5 or lIlriJces. I l:&QIlot -.y tbie 
is the 0DIy .CIIIIe of IlriklS. If waakn_ 
of -..meat is _ It is seeD bIca_ 
lilele are qlllllltl_ ban of "'I kindl wliick 
create difliculties. 
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THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU -RAMAIAil): (a) 
Yes._ Sir, A portion of the refinery Gases, 
co_tinl of propane and butane 
can -be Uquified under pressure and· used as 
fuel ulfder the name of liquilled petroleum 
gas •. ·-The other gaseous portions including 
Methane, the main constituent, cannot be 
so liquilled and are either burnt in the 
Refinery boilers or Bared off. 

(b) During 1967, the total production of 
L. P. G. was 75,239 tonnes. Tbe produc. 
tion was limited mainly by Ibe scarcity of 
stecl cylinders, and the lascs not so Iiqui-
fied a. a result, were used as fuel in the 
refinery boilers. By 1971 the demand for 
L. P. G. is expected to be 15~,OOO tonnes 
and this will be mel through increased 
indigenous production. 

(c) Does not arise. 
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